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sary input with Ad nnce Li en-
ce under the Dutv Exemption 
Scheme. 

(b) The price of imported rub-
b~r is fixed by the pricing com-
~uttee of the Government taking 
mto account certain factors such 
as the prevailing 1inmestic price 
f?r rubber, international price, in-
cidental charges for STC in their 
import transaction etc. 

SC ST cell:s in various admin · t-
rative office of Punjab ational 

.Bank 

9251. SHRI . E. HORO: 
SHRI RAM AvV\DH: 

Will the Minister of FI A CE 
be pleased to state: 

(a) whether there re S hed.Jl-
ed Caste and Scheduled Tribe 
Cells in Head Office Zonal Offi-
ces, Regional Offices and other 
Administrative Offices m Punjab 

ational Ba .1'.·; if so. what are ·~e 
functions of the Cells; 

(b) whether these SC T Cells 
have taken up anv on-the- pot 
inspection of ros ers in Head 
Office Zonal Office:;, Re ional 
Office and other dminist rn ive 
Offices; 

(c) if not what wer(! the rea-
sons for not taking up such in -
pections by the Cells o {ar and 
wh t steps the Bank propose o 
take in thi matter; 

(d) how much sanctioned ~t 
has been provided in the SC IST 
Cells; 

(e) whether Liai on Officer 
have been posted in the c SC IST 
Cells in various Arlmini trativc 
Office of Punjab National Bank; 
if not, the rea ons thereof nd 
~teps the Bank prop - i to t ke 
in this regard; and 

( f) whether Government h 
considered the de irabili y of 
appointin~ Liaison Officer ftQm 
SCIST officers? 

THE DEPUTY Ml ~I T R TN 
THE l\fiNISTRY OF l' I ANCE 
( HRI JANARDHA A POOJ-
ARY): (a) to (f). Th Punjab• 
Ta~ionnl Bank has r p rt d that 

'·hile there is no exc!u. i · Cell, 
the Chief (Selection (. T ainin ) . 
at it Head Offi e and the Re i n 

fan a r at its variou ·on 
Hea~q~art r have b n ap in -

Liaison ffic r for de lin \Vith 
matter" rel ting to impl m nt - · 
~ion of Gov .rnment order r gard-
1 re ervat1on for ::> T. Thi 
'~ rk is attended to by the I c-

on and Training Di ision t he 
head office and S ff D p m nt • 
at the \' rious regional o 

Th Bank h r p • tc 
ro ter are inspected per· ic lly 
b: the Liai on Offic r . It is not 
rece sary that Liai on me 
hemselve should be from SC .ST. 

SHRI BAL 
A TIT : 'Vill th 

• • E b pleas4~d 

(b) if . o. what ar th cl 
Li regard; 

in 




